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Plant to Manufacture Concrete 
Sleepers ror RllIways 

1299. SHRI S. M. BANERJEE: 'Will 
the Minister of RAILWAYS be pleasod to 
state : 

(a) whether it is a fact that concrete 
sleepers are actually needed for ~peediiig up 
the various trains and whether any plant to 
manuf~cture such sleepers has been set up 
or is likely to be set up; and 

(b) if not, the reaSOns for Ihe same? 

THE MINISTER OF LAW AND SOCI-
AL WELFARE AND RAILWAYS (SHRI 
GOVINOA MENON) : (a) and (b). Rail_t' 
arc procuring concrete sleepers which would 
also be suitable for high speed routes. The 
sleepers" re being purchased on the basis or 
open tenders and the Railway Administra-
lions are not setting lip any plants to under-
take manufacture of concrete sleepers. 

Creation of Frrsb Capacity by Mis. m •• 
Gahanising and Engineering Co. (P) Ud. 

1300. SHRI S. M. BANERJEE: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to refer to the 
reply given to Un starred Question No. 2293 
on the 5th August, 1969 and state: 

1. ::! 7 -9-1958 (a) whether it is a fact that under Noti-
2. 2 ~-2 -1960 fication dated the 13th January 1964 where 
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(h) if <0. whelher M,'s. Hind Galvani-
.ong and Engineering Co. (1') Ltd .. did submit 
their application for registration of their 
name as manufacturers of 40/45 ~alJoD oil 
"arrels which involved usc of scarce raw 
mllerial.beforo commencing production; a'nd 




